
CATEC,ORY.WIS E MOITTHLY STATEMENT OF CASES BEFORE
COMMERCIAL COURTS IN RAJASTIIAII

FOR THE MOITTH OF APRIL, 2019

COURT CATEGORY OF CASES
BAI,AITCE ON
FIRST DAY
OF MONTH

INSTITIITIO
IY II{ THE
MONTII

DISPOSAI
II{ THE
MOT'ITH

BALAIICE
OII LAST
DAY OF
MOIITH

COMIIERCIAI,
COURT JAIPI'R -

I

CIVIL SUITS 108 24 tl 121
CI\IIL ]\IISCEI,I-ANEOUS

CASI'S(CONNDCTDD) l8 6 3 2t

CIVIL MISCITLL^NEOUS
(NON CONN!tCTnD) 132 76 57 151

TIXECUTIoN CASES 4 0 I
TOTAI, 262 106 72 296

COIUIUERCIA.L
COI]RT JAIPIJR -

II

CIVII- SU]TS 188 2 15 175
CIVII- MISCDI,I,ANEOUS

CASI'S(CONNt'CTED) 27 3 2 2a

CI\TL MISCF]LI.ANEOUS
(NON.CONNI'CTED) 2 0 o

!]XF]CUTIoN C-ASES 160 o 3t 129
TOTAL 377 5 48 334

COMMERCIAI
COURT JNPUR -

III

CIVIL St'I1'S ,o1, n lo 1q?
CIVII- MISCELLANEOUS

C]AS!]S(CONNECTED) 29 o 0 29

C]IVIL MISCELI-ANDOUS
(NON CONNECTED) 138 8 23 123

EXECUl]ON CASES 0 o 0 0
TOTAL 370 8 33 345

COMMERCIAL
COURT JAPIJR -

IV

CIVII- SUIl'S 189 2 22 169
CIVII- MISCFJLLANEOUS

CASF]S(CONNECTED) l9 2 8 13

CIVIL MISCELI-ANEOUS
(NON CrONN!lC',rDD) 96 15 25 86
EXI]CUTION CASES 0 0 o 0

TOTAI 304 19 55 26A

COMIIERCIAI
COI'RT

JODHPUR

CIVlL SUITS 7 13 216
CMI- IvllSCUJ-LANEOUS

CASES(CON NF]CTED) 33 5 3

C]VII- MISCDI,I,ANEOUS
(1\*oN CONNECTED)

'l5l
151

EXIiCUTION CASES 0 l 2
TOTAI 406 38 40 404

COMMERCIAI
COIJRT AJMER

CIVIL SUI'fS 206 l1 4 213
CIVII- MISCEI-tNNEOUS

CASIiS(CONNECTED) 25 1 o 26

CIVI]- MISCELLANEOUS
(NON CONN!)C1'EDI 61 I 4 61

EXF:CUTION CASES o o o o
TOTAI 292 16 8 30()

COUMERCIAI
COURT UDAIPUR

CIVIL SUITS 143 13 4 152
CIVII, MISCT,]LLANEOUS

CASI.IS(CONNDCTED) t8 0 1 17

CIVIL MISCDL].ANDOUS
iNON-CONNI,;CTED) 80 1 78

EXECUTION CASES 77 i6 o 93
TOTAI- 318 3() 8 340

COMMERCIAI,
COURT KOTA

CIVII, SU]TS 45 1 1 45
CIVIL MISCBI,LANEOUS

CASIIS(CONNECl'ED) 7 o 3 4

CIVIJ- MISCDI,I-ANEOUS
(NON CONNECTED] 1 0 0 1

EXF]CT,,TION CASES 0 I o I
TOTAI- 53 2 4 51

GRAND
TOTAL 23A2 224 26A 233a




